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Release of exploratory location in Contai by ONGC 

* 22. SHRIDIPANKARMUKHERJEE: 
SHRIMATI CHANDRA KALA PANDEY: 

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to 
state: 

(a) whether the proposal for release of exploratory location in Contai 
block was considered by ONGC in REXB meeting on 29th August, 2000; 

(b) whether the proposal was purported to release one B category and 
one A category locations with target depth of 3800 m/trap; 

(c) whether as a follow up action 2D seismic data of Contai area was 
reprocessed; 

(d) if so, whether there is any time schedule for taking a decision on 
release of location; and 

(e) if not, the reasons therefor? 
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THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI RAM 
NAIK): (a) to (e) A Statement is laid on the Table of the House. 

Statement 

(a) to (e) A proposal for one 'B' category and one 'A' category exploratory 

drilling location of 3800 metre depth each, in the Contaijrea was put up in the 

exploration meeting of the Central Regional Business Centre (CRBC) of Oil and 

Natural Gas Corporation Limited (ONGC) in August, 2000. The exploration 

meeting recommended additional studies. As a part of the follow up action, 

special studies of 2D Seismic data of the area are being carried out in the CRBC 

and based on that, CRBC is expected to submit its report to the Exploration 

Committee towards the 4th quarter of the present financial year. Release of any 

exploratory drilling locations will depend on the results of these additional studies. 

SHRI DIPANKAR MUKHERJEE: Sir, I am fully aware that the hon. Minister is 

equally concerned, if not more—I think the whole House is concerned— about 

getting more crude oil because we are importing about 70 per cent of our 

requirements. Now, this is a question regarding exploratory drilling in Midnapur district 

of West Bengal, in Contai. A proposal for exploratory drilling was put up in August, 

2000. In the answer, it has been said that certain studies are being made. As 

far as information goes—if I am wrong, the Minister can correct me—out, in 

this area, 785 GLK of 2-dimensional seismic data of different voltage, was 

acquired between 1978 and 1999. Then, additionally, two campaigns of 

surface geometrical prospecting had been carried out during 1996-97 and 

1998-99. But the reply says that the exploration meeting has recommended 

additional studies. Here, it is a question of studies. 'Studies' means, when you 

go for drilling in an area, first, you have a survey; you collect the data; you 

process the data; based on that processing, you start exploratory drilling; and 

then, the commercial production starts. Here, after the collection of data for two 

years, as per the reply, the follow up action after August, 2000 was that the 2D 

seismic data of this area would be reprocessed. 'And the reprocessed data would be 

taken up for review and reinterpretation.' Sir, as a Minister, don't you feel there is 

something wrong somewhere? For review and reinterpretation of the data 

available with you, form August, 2000, you have taken 20 months! If it takes 20 

months to begin exploratory drilling, don't you feel there is some lack of sense 

of urgency? Time and again, \ have been taking up this issue. And I have been 

constrained to bring this to your notice, knowing your concern for having more 

crude oil. This is a challenge. Do you feel that the 
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geologists in the ONGC should be given such a free hand that 20 months will 

be taken for reprocessing the data which is already available with them? 

Would you kindly intervene personally and see that they give a specific time-

limit and say that, by this date, the exploratory drilling will begin, or, it will not be 

done because the data itself does not lead to that. But this reply absolutely 

looks like a bureaucratic reply—it will be taken up; and that, in the fourth financial 

year, it will be finshed. Twenty months for reprocessing the data! Don't you feel 

it is too much of a time? Don't you feel that it is not commensurate with your 

sense of urgency for exploration? 

SHRI RAM NAIK: As the hon. Member has already said—you called it 
Contai, but the Bengali name is Kathi—around that area, nine seismic surveys 
have been done. The data which was made available in the August, 2000 meeting 
needed further review; and the only reason is our intention to ensure that 
wherever we go for drilling, in this area or anywhere else, we should produce 
the results. Now, for the information of the House,—it is a sad situation—in the 
Bengal basin, so far, we have drilled 48 wells—unfortunately, since 1962, none 
of the wells have yielded any positive results. The amount invested—I am not 
saying 'spent'—in all these drilling operations is something like Rs. 800 crores. 
So, I just want to ensure that sufficient data, positive data, is available so that 
we can go for that; and let me assure the Member that it is my earnest effort 
because, through that, we reduce our imports. So, from that point of view, with 
this Rs. 800 crores which have been invested—I am not saying that they have 
been spent unnecessarily—I want to ensure that something positive comes out, 
and, for that purpose, the studies are gioing on. 

SHRI DIPANKAR MUKHERJEE: Sir, I would again appeal to the Minister, 

and if I am allowed to borrow the word of Mr. Advani, it is a win-win situation. 

It is win-win situation. If you get a drop of oil there, then it is another feather in 

your cap. If you don't get any oil also, you close that and say, 'thus far and no 

further'—that also saves you. The whole manpower and the whole thing can be 

utilized somewhere else. But this continuous buying of time, this continuous 

dragging of the case, is not going to help anyone. Sir, my second question 

pertains to that. Now, forget that the ONGC has to complete. Forgetting what 

has been done in the Bengal basin, supposing, this year, a new block is offered; 

probably, you give them, 18 months time—18 months to do the survey and to 

get the results, and another 12 months for processing. Within three years, the 

exploratory drilling has to be done, whatever it is; otherwise he has to quit. 
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Now, in this case the data was collected in 1998-99. So, by the year 2002 it would 
be four years. Even within four years, if you cannot take a decision whether to 
start the exploratory drilling or not, then, it will not be in the interest of the ONGC 
because, in that case, someone else will come and do it. So, would you kindly 
give us an assurance that, whatever it is, a decision will be taken before March? 
But as a Minister, I want an assurance from you that you will intervene — 
�:��R: "� ��K ह��� �� ����� and by March, or, February, or, January this year, a 

decision will be taken whether to have an exploratory drilling there or not—either 
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��"�� �� ह��� ���ह� + 

SHRI RAM NAIK: Sir, I have already replied that the data, which will be 
made available, will be studied; and certainly, a decision will be taken before 
the end of March. I would like that study to be completed first. Certainly, I will 
ensure that it is expedited. And, if it is expedited, I will be too happy. I will try 
my best to ensure that it is completed before 31 st March. 
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DR. M.N. DAS: I would like to be enlightened by the hon. Minister whether 

he is aware of the fact that the Contai block which is in Midnapore district of West 

Bengal is adjacent to the Bhograi block in Balasore district of Orissa; and, when the 

first survey for exploring the possibility of availability of oil was conducted, the 

Bhograi block was also taken up alongwith the Contai block. I would like to know 

whether the name of Bhograi block of Balasor district is included in your survey 

list or not. 

SHRI RAM NAIK: Sir, we have surveyed the two districts which the hon. 

Member has mentioned. We have got the data with us. We have drilled four * wells 

in the area in those two ditricts, namely, Burdwan and the other district Midnapore 

which he has referred to. They come under the Contai region. So, four wells were 

drilled. But, unfortunately, we were not successful. However, efforts are going on. 

And, again, re-study of the seismic survey, which is available, is always done. Many a 

time, it does happen, as it had happened in the case of the KG Basin where, for 

years, we were not getting anything; but, suddenly, after re-processing the data, we 

have been successful in the last two years. So, I am hoping that, similarly, we will 

succeed here; and it will be our effort to ensure that it is processed again and we 

come to a conclusion by which we can 
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have more oil and gas from West Bengal also. 
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Weak Cooperative Banks 

*23. SHRI KRISHNA KUMAR BIRLA: Will the Minister of FINANCE 

be pleased to state: 

(a) whether Government are aware that the most of the Cooperative Banks 

are weak; 

(b) if so, the details thereof; 
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